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To
The Tl Ponvypad Dastrict & Sesswons fadpe itHOs ).
Central Distnict,
Tis Hazari Courts, Dethe

sub.; Practical Training of Newls Appointed Officer of DHJS from the Bar w.e.l.
B3 o 29" Qcrober, 2024,

Respected S,

It ts to bumbly inform that a» per the dwection recened trom the Hon®ble High Coun
+f Delhi, consequeat upon completton of four (04) months mandawory Foundation Course of
Mre Haronder Smgh Johal acwly recruited Officer of DS from the Bar, he is to be put on
Court attachment 1n Disiret Couns w1l s regular posting given by the Hon'bte High Court
at Delh,

Fherefore, at s requested that Mro Harvinder Singh Johal, newly appointed DHIS
OUNeer miy hindls he attached as per the following schedule w.ed, 03° to 29" October,
2024 oy till he gets his regular posting, whichever is carlice.
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The Aeator Judieta) fticer be alse requested to interset aml suntably gande the
Natnee Tudicial Otticer about the issues and challenges faced by him i lus junsdwiion

It the Mentor Judicrad Ofticer with whom the Trainee DHIS Officer has been
athacherd, happens to be o lease ot s unavailable due o any adminmsimtivesancillary reason,
the twmee otticer may kindly be attached with the Link Officer another Judicial Officer off
sanlar ersdiction i sour distriet. Inocase the Mentor Judge is transferred, the tminee
ofticers may be atached with the successor Judpe. In such an eventuality, copy ol the order
of attacliment may kandly be sent to the Academy for mfumation and record.

With regards,
[
(Rajesh Kumar Smgh)

No DIATre FC Bateh- XV (DHIS) 1821 2024 (1™ October, 2024
¢ upy for information ro:

I The Lad Regestian General. High Court of Delhi. New Delhi

> Mr Hamvinder Singh Tohal, DHIFS Officer. \

{Ragesh Kumar Sugh)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

N036:_/¢_,?*“[ - 36730  TIS HAZARI COURT: DELHI

.__ fIOTP/Gaz./2024 Dated, Deithe _n

Copy forwarded for information and necessary action to :- U

1)} Sh. Raj Kumar, AS]-05, Central District, Tis Hazari Court, Delhi,
2) Sh. Rajesh Malik, DJ-06, Central District, Tis Hazari Court, Delhi,
3) The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
1 € Branch In-charge, e-Sewa Kendra, Central District, Tis Haz
5Y The Website Committee, English/Hindi, Tis Hazari Court, Delhi.
) The LAYERS for uploading the same.

i Court, Delhi.

J
Kar Gupta)

fice! udicial Branch, Central
For Principal District & Sessions Judge(HQs)
Tis Hakari Court, Delhi.



